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 [English]

 MR.  DEPUTY  SPEAKER:  Zero  Hour  is
 over  now,  We  shall  now  take  up  the  regular
 subjects.

 13.01  hrs

 MESSAGE  FROM  RAJYA  SABHA

 [English]

 SECRETARY-GENERAL -  Sir,  [have  to
 report  the  following  messege  received  from
 the  Secretary-General  of  Rajya  Sabha.

 ‘am  directed  to  inform  the  Lok  Sabha
 that  the  National  Highways  (Amendment)
 Bill,  1992,  which  was  passed  by  the  Lok
 Sabha  at  its  sitting  held  on  the  20th  August,
 1992,  has  been  passed  by  the  Rajya  Sabha
 at  its  sitting  held  on  the  26th  November,
 1992,  with  the  following  amendments:-

 Clause  1

 That  at  page  |,  for  lines  Short
 3-4  the  following  be  title
 Substituted,  namely:-  and

 commen-
 cement

 “1.(1)  This  Act  may  be  called  the  Nationa!
 Highways  (Amendment)  Act,  1992.
 (2)  Itshallbe  deemed to  have  come
 into  force  on  the  23rd  day  of
 October,  1992°

 New  Clause  4

 2.  That  at  pages  |,  after  line  11  the
 following  be  inserted,  namely:-

 '4.  (1)  The  National  Highways
 (Amendment)  Ordinance,  1992.0  is  hereby
 repealed.  Repeal  and  saving

 (2)  Notwithstanding  such  repeal,
 anything  done  or  any  action  taken

 under  the  principal  Act,  as  amended
 by  the  said  Ordinance,  shall  be
 deemedto  have  been  done  ortaken

 under  the  principal Act,  as  amended
 by  this  Act.”

 |  am,  therefore,  to  return  herewith  the
 said  Billin  accordance  with  the  provisions  of
 tule  128  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  the  Rajya  Sabha  with
 the  request  that  the  occurrence  of  the  Lok
 Sabha  to  the  said  amendments  be
 communicated  to  this  House.’

 13.  04  hrs

 [English

 NATIONAL  HIGHWAYS  (AMENDMENT)
 BILL

 As_  returned  by  Rajya  Sabha  with
 amendments

 SECRETARY  GENERAL:  Sir,  |  lay  on
 the  Table  the  National  Highways
 (Amendment)  Bill,  1992.0  as  returned  by  Rajya
 Sabha  with  amendments.

 13.  04  hrs

 COMMITTEE  ON  AGRICULTURE

 Fifth  Report

 [English]

 SHRI  J.  CHOKKA  RAO  (Karimnagar):
 Sir,  |  beg  to  present  the  Fifth  Report  (Hindi
 and  English  versions)  of  the  Committee  on
 Agriculture  on  Dryland  Farming  and
 Watershed  Management  in  Rainfed  Areas.”

 13.04  1/2  hrs

 COMMITTEE  ON  PAPERS  LAID  ON
 THE  TABLE

 Fifth  and  Sixth  Reports  and  Minutes

 [English]

 SHRI  CHHED!  PASWAN  (Sasaram):  |
 beg  to  present  the  Fifth  and  Sixth  Reports


